
SH t

correcting some of the maps that are
published by other countries showing 
some of the territories as belonging 
to them9 How do we counter that 
from our side?

Dr. M. M. Das: That is a bigger 
question I am not m a position to 
reply to that question just now
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An Hon. Member: In English also 

Dr. M. M. Das: (a) No. Sir 

<b) Does not anse

(c) Government do not consider 
that it is necessary or opportune to 
do so now i
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Dr. M. M Das: That is a suggestion 
for action At present, there is n »  
such proposal before the Government 
of India

Mr Speaker. He failed to put that 
m the form of a question It is not
a suggestion What he wants to know 
is, in the face of the conflicting state> 
ments and allegations against responsi
ble people how is it that the Govern
ment are keeping quiet That is the 
question

Dr. M M. Das: If the House desires, 
v~- we can examine the question

Medicinal Plante

*1055. Shri Harish Chandra Mathnr: 
Will the Minister of Scientific Re
search and Cultural Affairs be pleased 
to state

(a) the places where collection o f 
information and research is being 
made m medicinal plants,

(b) whether there is any co-ordina
tion of this research, and

(c) what machinery exists to tak» 
advantage of the information a» 
collected and research made?

Ike Deputy Minister of DuliiiitlBs 
Reeearch and Cultural Affair* (Dr. 
M. M Das): (a) A statement is plaoad
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on & e Table of the House [See 
Appendix HI, annexure No. 74 ]

(b) and (e). The Central Indian 
Medicinal Plants Organisation, which
51 ks been established recently, provides 
Ae central agency for co-ordmation 

! f t  research m this field This Orgam- 
, vation will also advise on the ways 

and means of utilisation of the results 
of research and information collected

Shri Harish Chandra Mathnr: May
I know what is the composition of this 
newly established Central organisation 
and the manner in which it proposes 
to conduct itself7

Dr. M. M. Das: Only last October, 
the governing body and the Board of 
the Council of Scientific and Indus* 
trial Research have approved the set
ting up of this organisation An 
Executive Committee has been formed 
consisting of 11 Members If you per
mit me, I can read out the names

Mr. Speaker: Not necessary

Dr, M M. Das: So far as the detailed 
plan of this organisation is concerned,
1 have got the details covering about 
5 or 6 cyclostyled pages If the hon 
Member wants, I can send him a copy

Mr. Speaker: It may be placed in 
the Library

Shri Harish Chandra Mathnr: Don’t 
you think that such information 
should have been made available 
before as is done in other matters, so 
that we can ask certain questions7 
He says “This information is available 
and we will place it on the Table of 
the House if you desire” Otherwise, 
we cannot frame any questions, we 
cannot ask any questions

Mr. Speaker: Wherever hon Minis
ters feel that a long statement is 
necessary to elucidate the points raised 
in a question, they will, of their own 
accord, place a copy in the Notice 
Office, and will issue notice that those 
statements are available in the Office, 
>0 that hon Members may pursue the 
matter by supplementary questions

Shri Harish Chandra Mathnr: May
I know, it, before the establishment 
of this organisation, any effort had 
been made at co-ordination, and what 
agency was there which has now been 
replaced by this organisation7

Dr. M. M. Das: So far as my know
ledge goes, there was no co-ordinating 
central agency before the setting up 
of the CIMPO—the Central Indian 
Medicinal Plants Organisation

Shri Trldib Kumar Chandhnrl: May
1 know if the opinion of the Ministry 
of Health, and particularly that section 
of the Ministry of Health which deals 
with similar subjects, was obtained 
before setting up this organisation7

Dr. M M. Das: Yes, Sir
Shri Kodiyan: From the statement 

we find that collection of information 
and research in medicinal plants is 
being earned out by various universi
ties and various departments of the 
State Governments also May I know 
whether the Central Government is 
giving any financial assistance to these 
universities and State Governments 
which carry out this research, and if 
so, what is the extent of the assist
ance given7

Dr. M. M. Das: Assistance is given 
for carrying out particular schemes 
of research to those institutions when 
they take up such schemes Now the 
central organisation has come into 
being, and they will consider this 
question in greater detail.

Shri Hem Barns: May I know
whether Mr Kingdon Ward who is 
a noted botanist and who has collec
ted a good number of herbs and 
plants in the Sub-Himalayan ranges 
is being contacted for tikis purpose, 
and if so, with what result?

Dr. M. M. Das: We have got no
information at present

Shri Hariah Chandra Mathnr: May
I know what budget provision exists 
for this specific purppse, and how 
much has been spent during the Second 
Plan on this specific purpose, parti-
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<juiarly regarding the indigenous agency hu  just been established, Mi
medicines? ^  do woric-

Dr. M. M. Das: For this organisa
tion, the central co-ordinating agency, 
staff is now being recruited and the 
actual work will begin from the next 
financial year. We think, according 
'to present calculations, Rs. 7 lakhs 
will be required for the next two 
■years.

Shri Harish Chandra Mathnr: I 
■asked not for this particular organisa
tion, but for this specific purpose of 
research, whether any money has 
been spent on this particular purpose 
during the three years.

Dr. M. M. Das: In the list of organi
sations that has been submitted, there 
are 15 different types of organisations 
—the Central Government, the State 
■Government and universities and other 
institutions are there—who are at pre
sent carrying out this work It is 
difficult to say what organisation is 
spending how much money.

Shri Manaen: May I know whether 
"the Government is 8ware that the 
higher regions in Darjeeling District 
have vast potentialities of medicinal 
plants, and particularly on the border 
o f  Bhutan and Darjeeling, at a place 
called Rongo they are running a 
medicinal plantation on an experi
mental basis; if so, to what extent the 
'Government is giving them aid?

Dr. M. M. Das: The West Bengal 
'Government has taken up the matter, 
and they are carrying out investiga
tions. They have appointed officers 
to do that work. If the West Bengal 
■Government asks for financial help 
from us, we will consider.

8kri C. K.*Pattabhi Raman: In view 
•of the A ct that medicinal plants like 
Amla are being destroyed, is there 
any attempt being made on the part 
o f  research to grow this plant in con
nected faims?

Dr. M. M. Dm: I have said there 
-are a large nymber of organisations 
which are doing this type of work 
■now. The central co-ordinating

Mr. Speaker: Shri Sarhadi.
Shri Jalpal GUagh: Question Nos. 

1056 and 1075 might be taken up 
together.

Sardar Majithla: If the Members
are here and you permit.

Mr. Speaker: Mohammed Imam. Ha 
is here.

Sardar Majithia: I have got no
objection.

Mr. Speaker: Yes, 1075 also will be 
answered along with this.

1 hunt> lin A m lK b 'frfonta); VML.

*1656. Shri AJit Singh Sarhadi: Will 
the Minister of Defence be pleased to 
state:

(a) whether Bharat Electronics 
(Private) Ltd. is keeping to th* 
Schedule of production in the cur
rent year; and

(b) if not, the reasons therefor?

The Deputy Minister of Defence 
(Sardar Majithla): (a) Only partially, 
Sir.

(b) The production programme for 
the current year was based on anti
cipated orders. But the orders were 
not received sufficiently early; and, 
consequently, production could not be 
taken up as planned.
'^Production in Bharat Electronics

+
/  Shri Mohammed Imam:

-J  ^  Knmari Veda Knmarl:

Will the Minister of Defenee be 
’ pleased to state:

(a) the value of total production in 
Bharat Electronics (Private) Limited, 
Bangalore during the years 1955-56,
1956-57 and 1957-58; and

(b) whether there is any proposal 
to take up new lines of production?




